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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST)
TI8 HAZARI COURTS : DELHI

In partial modification to this office earlier Order No.845/21823-
21924/Committee/Gaz./PDJ West/2023 dated 22.07.2023, the following committees of West

ORDER

'IL)_t§_i:l_’lCi, Tis Hazari Courts, Delhi are re-constituted as under with immediate effect :-
.
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Branch

riminittee for redressal of
ncerns of l\/Iembers of the
ar Association at the District.
eligh Court of Delhi letter
0.72/DHC/Gaz./2018 dated
5.i0.20l8)

Principal l)ist1'ict & Sessions Judge (West)
The Administrative Civil Judge (West)
Presitleiit ol‘ the District Bar Association,
'l'l~l(‘
The Sccrettiry of the District Bar
Associntion, THC
Nominee of the Bar Council of Delhi.

Chairperson

Convener
Member

Member

Member

Administration
Branch

1 \-t"'itii<\s.~; Protection Committee
ill-liyh (“ourt of Delhi Notification
tNo.29=l/Rules/l)l-IC dated
'l3.03.20l9l
I

l‘rincip-.1l District & Sessions Judge (West)
Deputy (‘mnmissioncr of Police, West
District
(Thict Public Prosecutor, West District, Tis
I-lztzztri Courts, Delhi.

Chairperson

Member

Member
Secretary

General Branch

To work out the modalities of
| iinplication of directions
Etft)Iii2\ill~1’(I in Para 17 of Writ
;i’etition (Civil) No.2'l62/2015
[ii tlcti Shri l<l.V. Kumar &
|Othcrs Vs Delhi Treasury Tis
|§-iztzari Courts & Others for
li"acilit_v and convenience of
%!t‘%ICi(illg such deposits and their

i"eriodic renewals

Sh. Dinesh Bhatt, District Judge
(Commercial Court)-Ol
Sh. Shiv Kumzir. ADJ—O2
/\clininisti'ative Civil Judge (West)
District Nnzir (West)

Chairperson

Member
Member
Member

LAC Branch

24

in
izt>~Cmnmit"tee for assessing
ie quality of the Support

li‘ers0ns (West District), Tis
II

._,._

O

Hztzari Courts, Delhi
lt\'linutes of meeting dated
3.03.2020 of “Committee to
nonitor proper implementation of
cvcrul guidelines laid down by

itliv Supreme Court as well as

-J

tar??-,__
ginternal complaints committee
l a

it-ligh Court of Delhi for dealing
vith matters pertaining to sexual
-i-‘fences and child witiiessesf’)

Ms. Ankita l,'tlI, AS_l(l"TSC)(RC)-01
Secrctziry, DLSA (West)
Ms. Ncclitm Nztrting_
Addl.l’l’/RCC lnchurge from DCW
(Mob 19650791655)
(email : neelamdcw@gmail.com)
Ms. Sumtt Madda, ACP, Sub. Division
Rujouri Garden (Mob : 8750871 106)
(emnil :
ncp.rtiiotii'igzu'dc|i@delhipolice.gov.in)

Chairperson
Member
Member

Member

General Branch

urchase Committee Ms. Hcmani M‘alhotra, District Judge
(Conintercial Court)-02
Sh. Nnresh Kumzir Mnlhtora,
District Judge (Commercial Court)-O6
Administrative Civil Judge (West)
The no.0. (West)

Chairpcison

Member
Member
Member

General Branch

eating with complaints with
Iregard to Sexual Harassment
l; Ggaiiist the women employees of
{West District, THC
|t(§iN("T of Delhi letter N0.F.8/
Ilw|_v
Iv
6/Z012/S.I/Vol.1/1983 dated
8.05.70 l 3)

Ms. llcmnni lvlalhotra, District Judge
(Commercial Cou.rt)—O2
Ms. Shivali Shzirma, ASJ-O3
The l).D.O. (West)
Ms./\hhn Joshi, Governing Body Member,
Action India and also Former Director.
M/\RCi

Chairperson

Member
Member
Member
Member

Administration
Bmnch
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Name (ft/ze committee Name ofthe Officer Designated ax Concerned

Branch

7 Grievance Redressal Committee
to look into the request /
suggestions / grievances and
complaints of Staff, Litigants
and Public Persons

Principal Judge, Family Court (West)
Chief lvletropolitan Magistrate (West)
Senior Civil Judge-cum-RC (West)
Administrative Civil Judge (West)

Chairperson
Member
Member
Member
Member

Adnliuislration
Brunch

8 Committee to consider matters
relating to welfare of Judicial
Officers

Principal Judge, Family Court (West)
Chief Metropolitan I\/Iagistrate West)
Senior Civil Judge-cum-RC (West)
Administrative Civil Judge (West)

Chairperson
Member
Member
Member

Judicial Brunch

F

9 (i) Arrears Committee to fix
targets for disposal of identified
cases, to formulate guidelines
for expeditious disposal of cases
particularly old cases, to
propose constructive
suggestions and strategy for
speedy disposal of targets fixed
and to constantly monitor
disposal of such cases.
(ii) To constantly monitor the
disposal of 5 and 10 years old
cases.
(High Court of Delhi letter
No.2l3(10)/RG/DI-IC/2016 dated
O3/O2/2016)

Sh. Dinesh Bhalt, District Judge
(Commercial Court)—Ol
Sh. Ajay Gupta. District Judge
(Commercial Court)-05
Chic!‘ Metropolitan Ivlagistrate (West)
Senior Civil Judge—cum-RC (West)

Chairperson

Co-chaitperson
Member
Member

Judicial Branch

10 For using new Web Portal
known as Government
e-Marketplace (Gel\/I) of West
District

Sh. Suuil Kumar Sharma, ASJ-O9

Sh. Raj Kurnar Arora, Sr. J./\.,
West District
Sh. Raj Kumar Arora. Sr. J.A._
West District
Administrative Civil Judge (West)
The D.D.O. (West)

%
Primary user
Secondary user
Buyer(s)

Consignee(s)

Supervisor
D.D.O.

General Branch

ll “Review Sub-Committee” to
strategize and deliberate upon
disposal of cases with special
attention to monitoring cases.
The aim and object of the
Committee is to creation of
leadership and peer groups
amongst Judicial Officers.
Furthermore, the committee
will send a monthly report to
the Disposal Review Committee
of the Hon'ble Delhi High Court
(High Court of Delhi letter
No.3227-37/2018 dated
l7/O7/2018)

Principal Judge, Family Court (West)
Chief Metropolitan Magistrate (West)
Senior Civil Judge-cum~RC (West)

Chairperson
Member
Member

Judicial Branch
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Computer Committee /
Committee to Supervise the
iiitgtitmttoti of work, West
District on day to day basis,
thereby ensuring that sufficient
number of judicial records/files
(arc made available to the out
Isourced agency to complete the
(project / Upgradation of
(Computer Data of all Courts of
lirest District
i((‘hairperson_ Central Computer
l(f'ontmittee, THC. Delhi letter
E t\'o.Z2557/Comp./2012 dated
il'4.(')4.20l2)

Sh. Sunil Kumar Sharma, ASJ-O9
Chic!’ Metropolitan Magistrate (West)
Senior Civil .ludge~cum-RC (West)
Adtninistmtive Civil Judge (West)
Sh. liahad Llddin, CCJ/ARC
Sh. Ankit Karen Siugh, MM-08
Sh. Ra_jinder Yadav, Branch Incharge,
Computer Branch (Central)

Chairperson
Member
Member
Member
Member
Nodal Officer
Member

Computer
Committee
(West)

\-

l'l'o monitor compliance with
directions of the Hon‘ble High
t'_'.om't" of Delhi in case titled
gin‘-"l2“ltljll Singlt VS. State Cr]. MC
V No.44-85/2013 dated 10.09.2014.

Sh. Hem Raj, ASJ-O8
Chief Metropolitan Magistrate (West)
Addl. Chief Metropolitan Magistrate
(West)
Ms. Shagun, MM-04
Sh. Jugbir Singh. ACP (HQ)
(lv1.No.: 9811192923)
(email : legalcellwest303@gmail.com)

'l'ht~: /-\CP/HQ/Crime

Chairperson
Member
Member

Member
Member

Nodal Officer

Judicial Branch

District Court Vulnerable
Witness Deposition Courtrooins
Monitoring Committee
(VWDCMC)

l ( For West District)

itHigh Court of Delhi letter
iNo,156-167/Rules/DHC/2022
‘dated 24.02.2022)

Principal District & Sessions Judge (West)
Senior most ASJ
Senior most ASJ (POCSO)
Senior most ASJ (Rape Cases)
The Chairperson, VWDC Committee
THC. Delhi

Chairperson

Member
Member
Member
Additional
Member

General Branchl
VWDC
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l Committee to Monitor the
i registration of cases, timely
E uploading of Orders and hybrid
hearing in all Courts of District

i West.

Principal Judge. Family Court (West)
Chief Metropolitan Magistrate (West)
Senior Civil Judge-cum—RC (West)

Chairperson
Member
Member

Computer
Branch (West)

iSelection Committee for
Selection of Law Researchers
for District Judge (Commercial
Courts)

(High Court of Delhi letter
~No.o589/EODB/DHC/272/2023
'<t.ttt»<t 29.03.2023)

Principal District & Sessions Judge, West
District
Principal Judge (Family Court),
West District
Senior most District Judge (Commercial
Court), West District

Chairperson

Member

Member

General Branch

~_i .:._\4otnmittee for West District
jfstudy Circle.
I

Msllarleen Singh, ASJ(POCSO)—Ol
Ms. l-lelly Fur Kaur, Secretary, DLSA
Ms. Disha Singh, CJ-02

Chairperson
Secretary
Member

Library Branch
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18 Committee to monitor/observe 1’1'i"°iP"l1“dg*’~Ft‘“‘“>’C°“"‘(W°*‘)
f Chiet'I\/letropolitau Magistrate (West)

the reasons of delay O cases Senior-CivilJudge-cum—RC(West)
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Vame ofthe Officer Dcsignalcd as C0ncerm'd
Branch

pending for more than 2 years.
(Letter N0.EC/01/2023 dated
02.03.2023 of Hon’ble e-
Committee, Supreme Court of
India and email dated 07.07.2023
received from High Court of
Delhi)

Chairperson Judicial Branch
Member
Member

iclentification of cases having
historical / public importance.

19 Committee to complete the task of 311- Plefll R".i~ ASJ-03
Dr. Ruchi Aggarwal Asroni,
AS.l(l"l‘SC)(POCSO)-02
Sh. Ankit Kfl1'Zll1 Singh, MM-08

Chaitpeison
Member

Member

General Brunch
&

Computer
Branch (West)

with all issues relating to the
Person’s with Disability.

2(l Accessibility Committee to deal Sh-Di1wsl1Bha1lt,D-l(C<=mm<=1'¢ial)-01
OI I-20837304
Sh. Ajay Nagtir. SC.l/RC
Oi l-23918465
Sh. Anshul Mehta, l\/[M-OI
011-23832412
Sh. Gaurav Sharma, Advocate
Mobile No.: 8447298054
Sh. Sandeep Chand. JA/District System
Administrator
Mobile No.: 9990720157

Chairpeison

Member

Member

Member

Member

General Branch
IWest)

Vigilance Committee is disbanned and the work of Vigilance Committee would be discharged
under the supervision of Officer lncharge, Vigilance, West District, Tis Hazari Courts, Delhi.

Note :- In the absence of Chairperson, the senior most Officer will Chair the
meeting of the Committee.

Further the correspondence with the High Court of Delhi, New Delhi will be done only through

yd “AI“ \\/v\/
the undersigned.

/1:» @6211 ~ 96 WINo. Z /Committee/Gaz./PDJ West/2023 Dated, Delhi the QZIIOI?/3-—'""f

. The Registrar General, High Court of Delhi, New Delhi.
The Principal District & Sessions Judge (HQs), Delhi
The Principal District & Sessions Judge, all district, Delhi/New Delhi.

. All the Judicial Officers of West District, Tis Hazari Courts, Delhi.
. Sh. Gaurav Sharma, Advocate, Chamber No.Y-1, Civil Wing, Tis Hazari Couns, Delhi

oo\iovu1.i>.g,.>i\>_»

. The Sr.A.O.(J), VWDC, Tis Hazari C

h-;l\eI'I/1

(VINOD KUMAR)
PRINCIPAL DISTRICT & SESSIONS JUDGE

(WEST DISTRICT)

ourts, Delhi (Room No.20-A).
. All the Branch lncharge/DDO of West District, Tis Hazari Courts, Delhi.
. The Branch lncharge, Judicial Branch, Central District, Tis Hazari Courts, Delhi.

9. The Branch lncharge, Library, Tis Hazari Courts, Delhi.
10. The PS to the undersigned
11. The Reader to the undersigned
12. O/0 CMM, West District, Tis Hazari Courts, Delhi.
13. Scanning Room No.282, Tis Hazari Courts, Delhi.
14. For uploading on LAYERS.

‘_)l5.”For uploading on centralized website through LAYERS.
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PRINCIPAL DISTRICT & $ES$IOI\IS JUDGE
(west DISTRICT) ti


